
IN THE MATTER OF: 

S. NO. 

NEWS ITEM TITLED "IRONY ON WORLD ENVIRONMENT DAY U.P. 

FOREST CORPORATION TO AUCTION 400 GREEN TREES IN LUCKNOW 

ON JUNEs"APPEARING IN THE HINDUSTAN TIMES DA TED 04.06.2024 

2 

BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

3 

ORIGINAL APPLICATION NO. 813/2024 

1 AFFIDAVIT BY DIVISIONAL FOREST OFFICER, 

LUCKNOW ON BEHALF OF RESPONDENT NO. 2 

IN COMPLAINCE OF ORDER DATED 03.02.2025 

PASSED BY THE HON'BLE NATIONAL GREEN 

TRIBUNAL, NEW DELHI 

4. 

5. 

INDEX 

PARTICULARS 

A COPY OF LETTER DATED 11.10.2023 IS 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-I 

A COPY OF LETTER DATED 1.10.2023 IS 
ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-2 

A COPY OF INSPECTION REPORT DATED 

18.12.2023 IS ANNEXED HEREWITH AND 

MARKED AS ANNEXURE-3 

A COPY OF THE FDR AND THE AFFIDAVIT IS 

PAGE NO. 

Scanned with OKEN Scanner 

104



6. 

7. 

8. 

9. 

10. 

11. 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-4 

A COPY OF LETTER DATED 22.02.2024 IS 
ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-S 

A COPY OF LETTER DATED 15.05.2024 IS 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-6 

A COPY OF LETTERS DATED 17.05.2024 IS 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-7 

A COPY OF THE INSPECTION REPORT DATED 

18.05.2024 IS ANNEXED HEREWITH AND 

MARKED AS ANNEXURE-8 

A COPY OF THE FDR IS ANNEXED HEREWITH 

AND MERKED AS ANNEXURE-9 

A COPY OF LETTER DATED 08.05.2025 IS 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-10 

DATE: 09.05.2025 

PLACE: NOIDA 

THROUGH COUNSEL 

BHANW AR PAL SINGH JADON 
STANDING COUNCIL FOR THE STATE OF U.P. (NGT) 

EMAIL- bhanwar09jadon@gmail.com 
PHONE NO.- 6375115224 
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BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 813/2024 

IN THEMATTER OF: 

NEW DELHI 

NEWS ITEM TITLED "IRONY ON VORLD ENVIRONMENT DAY U.P. 

FOREST CORPORATION TO AUCTION 400 GREEN TREES IN LUCKNOW 

ON JUNE 5" APPEARING IN THE HINDUSTAN TIMES DATED 04.06.2024 

AFFIDAVIT BY DIVISIONAL FOREST OFFICER, LUCKNOW ON 

BEHALF OF RESPONDENT N0. 2 IN COMPLAINCE OF ORDER DATED 

03.02.2025 PASSED BY THE HON'BLE NATIONAL GREEN TRIBUNAL, 

I. SITANSWU 4ANPEY aged about 

NOTARIAL 

years, S/o Shri 

SACCMA NANP fANVET posted as Divisional Forest Officer, Lucknow, Uttar 

Pradesh, do hereby solemnly affirm and state as under: 

1. That 1, STANSM fAv Divisional Forest Officer, Lucknow, Utar 

Pradesh, am fully conversant with the facts of the case and am competent 

and authorized to swear the present Affidavit. 

KPYac Reg. No.4 
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2. That the present Original Application, registered suo-motu, the Tribunal is 

considcring the issue of felling and auction of 400 green trees in Lucknow, 

Uttar Pradesh. 

3. That the Hon'ble Tribunal vide order dated 03.02.2025 directed the 

Respondent no. 2 to file their reply. In compliance of the directions issued 

by the Hon'ble Tribunal, the reply on behalf of the Respondent no. 2 is as 

submitted below. The relevant paragraph of the order dated 03.02.2025 is 

stated as follows: 

..4. Issue Notice to the newly added Respondents. The Registry is 

directed to serve the above newly added Respondents who will have 

an opportunity to file the reply by way of affidavit within six weeks. 

Learned Counsel for Respondent No. 2 and 4 also seeks four weeks to 

ftle the reply way of affidavit. 

5. XXXX 

6. Learned Counsel for Respondent No. 2 and 4 is also- directed to 

produce the original record leading to the passing of the order by the 

concerned Authority granting permission for the felling of 308 and 92 

trees on the next date of hearing... 

*{KP. Ya Reg. iyi 
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That furthermore, the Hon'ble Tribunal, directed the submission of original 

records relating to the grant of permission for the felling of 308 and 92 

trees. 

4. U.P. STATE ROAD TRANSPORT CORPORATION- CONCERNING 

92 TREES 

ii. 

That vide letter dated 30.09.2023, the Regional Manager, U.P. State 

Road Transport Corporation (UPSRTC), Lucknow Zone, requested 

permission for the felling of92 green trees which were obstructing a 

PPP construction project within the premises of the Regional 

Workshop at Vibhutikhand, Gomtinagar, Lucknow. 

A copy of letter dated 11.10.2023 is annexed herewith and marked as 

ANNEXURE-1. 

The Divisional Forest Office, vide letter dated l1.10.2023, formed a 

joint commiltee comprising of the Serviçe Manager, UPSRTC; 

Regional Forest Officer (Urban) and Sub-Divisional Forest Offcer, 

Mohanlalganj. The joint commillee was directed to inspect affected 

land/trees located on the premises, and prepare and submit a joint 

inspection report. 

K.PY 
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iv. 

A copy of letter dated |1.10.2023 is annexed herewith and marked as 

ANNEXURE-2. 

Subsequent correspondence dated 07.12.2023 by the DFO, Lucknow 

was made to the committee to provide the list of only obstructing 

trees. Consequently, joint inspection was conducted the Regional 

Manager and the Range For�st Officer (Urban), 

recommendation for permission for felling of 92 obstructing trees was 

submitted via letter dated 18.12.2023 through th¹ Sub-Divisional 

Forest Officer, Mohanlalganj. 

and 

A copy of inspection report dated 18.12.2023 is annexed herewith and 

mark�d as ANNEXURE-3. 

In accordance with the provisions of th¹ U.P. Tree Protection Act, 

1976 (as amended) and Government notification dated 07.01.2020 of 

the Department of Environment, Forest, and Climate Change, 

Government of U.P., for felling of 92 trees, a condition of 10 tim�s 

compensatory plantation was impos�d upon UPSRTC. That the 

UPSRTC was further directed to deposit FDR of z92,000.00 as 

security and an affidavit dated 29.01.2024 was also submitted by the 

Regional Director, UPSRTC, as sçcurity for plantation compliance. 

K.P. Yt 

RegAlo.23) 
UNDI 
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V. 

vi. 

5. U.P. 

A copy of the FDR and the affidavit is annexed herewith and marked 

as ANNEXURE-4. 

Permission for felling was granlcd by the Divisional Forest Officer 

vide letter dated 22.02.2024, subject to the following conditions: 

a. 10 times plantation with tree guards at appliçant's expense i.e. 

UPSRTC. 

b. Validity ofpermission up to 30.03.2024. 

C. Compliance with U.P. Timber Transit Rules, 1978. 

A copy of letter dated 22.02.2024 is annexed herewith and marked as 

ANNEXURE-5. 

That it is categorically submitted that no tree felling or auction of 

timber was conducted by the Forest Department at the divisional 

level in respect of these 92 trees. 

STATE INDUSTRIAL DEVELOPMENT AUTHORITY 

(UPSIDA) - CONCERNING 308 TREES 

That vide letter dated 15.05.2024, the Senior Manager (Civil), 

UPSIDA, sought permission for felling 308 trees obstructing the 

construction of buildings and sheds at the M/s Ashok Leyland 

premises located in the Sarojininagar Industrial Area, District 

KPadav) * Reg No.23) 
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ii. 

ii. 

iv. 

Lucknow. The request was made for felling of 83 trees in P-l; 195 

trees in P-2; 30 trees in P-3 i.e, a total 308 trees in the proposed phase. 

A copy of lctter dated 15.05.2024 is annexcd herewith and marked as 

ANNEXURE-6. 

That the Divisional Forest Officer, through letter dated 17.05.2024, 

requested joint inspections and submission of reports of only 

obstructing trees from the UPSIDA official, Range Forest Officer, 

Sarojininagar and Sub-Divisional Magistrate, Mohlanaganj. 

A copy of letters dated 17.05.2024 is annexed herewith and marked as 

ANNEXURE-7. 

Upon site inspection by the joint committee, vide letter dated 

18.05.2024, a recommendation for felling of 308 obstructing trees was 

submitted by the Range Forest Officer through the Sub-Divisional 

Forest Officer, Mohanlalganj. 

A copy of the inspection report dated 18.05.2024 is annexed herewith 

and marked as ANNEXURE-8. 

That in accordance with the U.P. Tree Protection Act, 1976 (as 

amended) and Government Notification dated 07.01.2020, UPSIDA 

submitted an amount of Rs. 3,08,000.00 has been deposited as FDR 

\Reg 
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V. 

vi. 

(Fixed Deposit Receipt) security towards compensatory plantation of 

10 times the number of trees (i.e.. for 308 trees) by the Senior 

Manager 

Authority, Construction 
Division-Seventh, Kanpur Road, Lucknow, to 

the DFO, Lucknow. 

(Civil), 

9. 

A copy of the FDR is annexed herewith and merked as ANNEXURE 

Uttar Pradesh State Industrial Development 

Thereafter, the Divisional Forest Office issued felling permission on 

24.05.2024, with the following conditions: 

trees. 

a. 10 times compensatory 
plantation at applicant's cost i.e. 3080 

b. Compliance with the U.P. Timber Transit Rules, 1978. 

It is again clarified that no felling or auction of timber was conducted 

308 trees. 

at the divisional level by the Forest Department with respeçt to these 

6. STATUS OF COMPENSATORY PLANTATION 

That a lelter dated 27.03.2025 was issued by DFO, Lucknow to 

UPSIDA in reference of the permission granted for felling of 308 

trees upon the condition that compensatory plantation of 3080 trees 
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i. 

shall be carried out by UPSIDA. Therefore, they were instructed to 

immediately provide the site- wisc, species wise information where 

the compensatory plantation of 3080 tress have been done. 

That vide letter dated 08.05.2025, in reference to the aforementioned 

letter, UPSIDA has informed the DFO, Luçknow that till date 2500 

trees have planted in the year 2024-25 in the Telco Campus of 

Industrial Area, Chinhat, District Lucknow. The remaining plantation 

of 580 trees will be completed in the year 2025-26. 

A copy of letter dated 08.05.2025 is annexed herewith and marked as 

ANNEXURE-10. 

7. Hence, the present affidavit is being filed for th¹ kind consideration and 

perusal of this Hon'ble Tribunal. 

8. I state that everything stated above has been stated by me in my offiçial 

capacity on and derived from the official records and I state that nothing 

material has been concealed there from. 

DEPONENT 
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Verified at 

VERIFICATION 

on this day of 

the contents of the above affidavit from paragraphs I to 8 are believed to be 

true and correct to the best of my knowledge and belief. No part of it is false 

and nothing material has been concealed therefrom. 

KP.Yadas 123) 

2025, that 

TED 
K XDAV 

NOTAAY FUBLICC 

L9 MAY 2025 

DEPONENT 
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30-40 

15-20 

40-45 

55-60 

45-50 

25-30 

50-55 

45-50 

30-35 

45-50 

55-60 

30-40 

30-40 

30-40 

35-40 

20-30 

60-70 
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228 

229 

230 

231 

232 

233 

234 

235 

236 

237 

238 

239 

240 

241 

242 

243 

244 

245 

246 

247 

248 

249 

250 

251 

252 

253 

254 

255 

256 

257 

258 

259 

260 

R 
314 

2.50 

1.65 

1.50 

1.90 

1.05 

1.22 

0.55 

1.45 

1.20 

0.65 

0.72 

1.40 

1.75 

0.80 

1.90 

0.62 

0.75 

0.55 

0.75 

0.90 

0.72 

1.50 

1.55 

1.45 

1.30 

1.25 

1.08 

1.15 

1.42 

0.94 

0.62 

1.03 

1,40 

0.60 

70 R 

50-60 

40-50 

60-70 

30-40 

30-40 

10-20 

40-50 

30-40 

20-30 

20-30 

40-50 

50-60 

20-30 

60-70 

10-20 

20-30 

10-20 

20-30 

20-30 

20-30 

40-50 

40-50 

40-50 

40-50 

30-40 

30-40 

30-40 

40-50 

20-30 

10-20 

30-40 

40-45 

10-20 

T GST 
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262 

263 

264 

265 

266 

267 

268 

269 

270 

271 

272 

273 

274 

275 

276 

277 

278 

279 

280 

281 

282 

283 

284 

285 

286 

287 

288 

289 

290 

291 

292 

293 

294 

gfferT 

1.25 

0.65 

0.92 

1.00 

1.00 

1.10 

1.30 

0.68 

1.80 

0.85 

0.85 

0.60 

0.90 

0.82 

0.98 

1.05 

0.48 

0.95 

0.71 

1.05 

0.55 

0.85 

0.85 

0.80 

0.92 

0.60 

0.50 

0.58 

0.75 

1.25 

0.72 

0.60 

1.00 

1.05 

35-40 

20-30 

20-30 

30-40 

30-40 

30-40 

40-50 

20-30 

50-60 

20-30 

20-30 

10-20 

20-30 

20-30 

30-40 

30-40 

10-20 

30-40 

20-30 

30-35 

10-20 

20-30 

20-30 

20-30 

20-30 

10-20 

10-20 

10-20 

20-30 

30-40 

20-30 

10-20 

30-35 

30-40 

T GGT 
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297 

298 

299 

300 

301 

302 

303 

304 

305 

306 

307 

308 

1.12 

1,14 

1.42 

0.55 

0.55 

1.60 

0.80 

1.40 

1.00 

0.62 

1.20 

1.05 

1.00 

-

35-40 

30-40 

45-50 

10-20 

10-20 

50-60 

20-30 

40-50 

30-40 

10-20 

30-40 

30-40 

30-40 
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(Scan this for Deposit Details) 

Advice No: DAP5365000000000000000114970 

Date: 21.05.2024 

Dear Sir/Madam, 

A 

We have pleasure in confirming your deposit held with us, the details of which are as shown below. 

Customer Names 

LUCKNOW PUBLIC SCHOOL LDA COL 

TERM DEPOSIT ADVIÇE 
(in lieu of Term Deposit Receipt) 

Your FD account no. 536503030069013 Please quote this is in all future correspondences. 

Thank you for banking with us. 

) PRABHAGIYA VAN ADHIKARI 2) 

A WADH VAN PRABHAG, 
LUCKNOW A/C UPSIDA 

CIF Number: 

11665874 T 

Maturity instructions: 

Renewal 

Nomination: 

N 

Tenure TDR a/c No. 
S36503030069013| 72 Months 0 Du vs 

Interest Rate 

6.5 

B Terns and Conditions for TDR 

u) This term deposit advice is not transferable. 

cf lrdia 

Mode of Operation: 

AUTHORISED SIGNATORY 

Nominee(s) Name/Reg no.: 

Principal Amt 
303000 

(Scan this for Teras & Conditions) 

Frequency of Interest payment: Credit Interest & matúrity 

proceeds to account no.: 

Half Yearly 

Value Date 

21-05-2024 

(5) Please furnish proof of PAN to avoid TDS at higher rates, as per Income Tax rules. 

W0) Monthly interest is paid at a discounted rale. 

3) 

Scheme: 
DRIC-DEP. REINVEST. �ERd: 

Reverse Account No.: 

310960030305635 

U) Please note the aboye ters and condtions re subject lo chango lrom lo (o ime, 

Maturity Date 
21-05-2030 

(2) Please inform us of any change in your Resident/Non-Resident status as and when such change takes place. The status declaration on the 

account opening form shall remain in force until such time as a change is advised to us. 

(4) Payment of interest is subject to Tax at Source (TDS) as per Income Tax rules in case of domestic deposits. (3) The account number given in the term deposit advice only needs to be quoted with your instructions to us in all future communication by 

the depositor/s. There is no need to physically send this term deposit advice. 

New 

Maturity Value 

4534S6 

(6) If you are exempt from TDS, please furnish the duplicate form 15G/H as applicable in the month of April of each financial year. The 

|façility for online submission of Form 15G/H is also available. 

(7) T The Maturity date is recorded on the certificate to enable the depositors to receive the maturity on the due date The Bank is not bound to 

give further íntimation of the due date. 

(8) Interest on the deposits withdrawn before the maturity dute wil be paid at the rate applicable to the period tor which the deposit has run or 

the contracted rate whichever is lower. The bank reserves the right to charge a penalty for pre-maturo withdrawal or extension of deposit. 
of 

leposit. ln case ofauto renewal, 

(9) Term Deposit will be disposed offaccording to the maturity instructions given at the time 

the deposit will be renewed for tlhe same duration for which it wus originally kent, ut the rate oR orug on the date of renewal for 

I continuo to bo oxcctp 
NinY deposit account holder/s. 

that duration, if auto renewal instrucionS are given, ihe insructions 

136



gaiF SS/ /22-10( zftsu), gTJ, fia -05-2025 | 

af y5 (ild). 

yzioHSouio-64-65, iC-S, 

$H ts yaIG-6977/22-10, fi 24-05-2024 yd yaG-7617/22-10, 

fjc 27--03--2025. 

8576 

21/476 

/22-10(2er zDeA), a<fe-ifrd. 

2. ef 3fara, oUNI 
(RAr-Tuu) 

ANNEXURE-10137


	c4af43ec1cb1f34c30ad2b51f9a9ed161b630200ceaf8f3b28f1c08fe9b4bc72.pdf
	7b76f0d0f95aaa540fe37586f694cd864fe493b5d71348cbde0a86571e9d7b4b.pdf

